1 LD-VC-OCW-140 & 141-2020

IN THE HIGH COURT OF BOMBAY AT GOA

LD-VC-OCW-140 -2020
AND
LD-VC-OCW-141 -2020
IN
MCAM- 1021-2019

Elita Adriana D'Cunha Noronha @

Elita Adriano D'Cunha throug;j

her POA Gustavo Abel Noronha ... Applicant
Vs

Amedio Joseph Wilson Noronha
also knows as Joseph Noronha & Anr. ... Respondents

Shri Vivek Rodrigues, Advocate for the Applicant.

Shri V. Amonkar, Advocate for the Respondent No.1.

Ms. S. Kamat, Additional Government Advocate for the Respondent No.2.
Coram : DAMA SESHADRI NAIDU, J.
Date : 11 December 2020

P.C.:

The applicant's counsel seeks time.

2. Post the matter on 08.01.2021.

DAMA SESHADRI NAIDU, J.
NH
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